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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.07.2022 (THURSDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 834 of 

2019 

 

Inderpreet Kaur & Ors. 

Vs. 

Real Tech Constructions Pvt. Ltd. 

 

With 

Vinod Kumar 

Mahajan  

Anurag 

Shikhar Sarin 

2.  Comp. App. (AT) 

(Ins) No. 835 of 

2019 
 

Inderpreet Kaur & Ors. 

Vs. 

Meters and Instruments Pvt. Ltd. 

 

Vinod Kumar 

Mahajan 

Anurag 

Shikhar Sarin 

 

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 817 of 

2020 

 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Winsome Yarns Ltd. 

 

Vikaram Bajaj Pulkit Deora 

Eshan Kumar 

Siddharth 

Arnav Vidyarthi 

Aditya Maheshwari 

4.  Comp. App. (AT) 

(Ins) No. 480 of 

2022 

 

Shrinathji Trading Company 

Vs. 

Sanwaria Consumer Ltd. & Anr. 

 

Neha Gupta Gautam Mittal 

Manish Jain 

 

  For Hearing 

5.  Comp. App. (AT) 

(Ins) No. 611 of 

2019 

 

TUF Metallurgical Pvt. Ltd. 

Vs. 

Wadhwa Glass Processors Pvt. Ltd. 

 

Vikash Jain  Vineet Arora 

Debopriyo Moulik 

 

6.  Comp. App. (AT) 

(Ins) No. 173 of 

2020 
 

 

Aditya Sikdar & Anr. 

Vs. 

Allahabad Bank & Anr. 

 

Suhita Mukhopadhyay Mohit Seth-R1 

Saurabh Basu-R2 

7.  Comp. App (AT) 

(Ins) No. 211 of 

2020 

 

Rana Sarkar 

Vs. 

Asset Reconstruction Company (India) 

Ltd. & Anr. 

 

Arushi Arora Abhirup Dasgupta 

Bhawana Sharma 

Ishaan Duggal-R1 

 

8.  Comp. App. (AT) 

(Ins) No. 299 of 

2020 & I.A. No. 

2208 & 2190 of 

2021 

State Bank of India  

Vs. 

Venugopal Dhoot & Ors. 
 

 

 
 

With 

Bishwajit Dubey Jash Shah-R7 to R9 

 



2 
 

9.  Comp. App. (AT) 

(Ins) No. 467 of 

2020 

 

Pertamina Hulu Energi Nunukan 

Company 

Vs. 

Venugopal Dhoot & Ors. 

 
With 

Varuna Bhanrale Sandeep S Ladda-R5 

Vajyant Paliwal-R3 

10.  Comp. App. (AT) 

(Ins) No. 639 of 

2020 

 

BPRL Ventures Indonesia B.V. & Anr. 

Vs. 

Venugopal Dhoot & Ors 

 
With. 

Dheeraj Nair Kritika Nagpal-R1 

11.  Comp. App. (AT) 

(Ins) No. 640 of 

2020 

 

BPRL Ventures B.V. & Anr. 

Vs. 

Venugopal Dhoot & Ors. 

 

Dheeraj Nair Moueshree Shukla-R3 

Prafful Goyal-R8 

 

 

02:00 PM 

(After rising of Chennai Bench)  

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Hearing 

12.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313 

of 2019, 1067 of 

2020 
 

(PH) 
 

Mahendra G. Wadhwani  

Vs.  

Reed Relays & Electronics India Ltd. & 

Ors. 

 

Vipul Ganda Delep Goswami-R1 

Abhishek Baid Pradip 

Das-R2 Pawan Jabakh 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 
 

 
 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

